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Cl VI L APPEAL NOS. 8831-8832 OF 2003

PATAN MUNI CI PALI TY APPELLANT (S)
VERSUS
SHAH PRADI PKUVAR KANTI LAL & ORS. RESPONDENT( S)

(Wth office report )

Date: 25/08/2004 These matters were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE SHI VARAJ V. PATIL
HON BLE MR JUSTI CE B. N. SRI KRI SHNA

For Appel I ant(s)
M. Mhendra Anand, Sr. Adv.
M. A P. Medh, Adv.

For Respondent(s)M. R P. Bhatt, Sr.Adv.
M. M A Chinnasany, Adv.

StateMs. H \Wahi, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Li st after six weeks.

Sarita (Shel l'y Sengupt a)
Court Master



